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Pending proposals under PMGSY from Rajasthan

+1678. SHRI NARAYAN LAL PANCHARIYA : Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) the number of the pending proposals under the Pradhan Mantri Gram Sadak
Yojana (PMGSY) forwarded by the Rajasthan Government; and

(b) by when the pending proposals would be sanctioned?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) ‘Rural Roads’ is a State subject and
Pradhan Mantri Gram Sadak Yojana (PMGSY) is a one-time special intervention
to provide rural connectivity, by way of a single all-weather road, to the cligible
unconnected habitations in the core network. The State Governments are required to
submit Detailed Project Reports (DPRs) to the Ministry for consideration/approval
of projects duly verified by the State Technical Agencies (STAs) under PMGSY.
The project proposals are scrutinized by National Rural Roads Development Agency
(NRRDA) and discussed in Pre-Empowered Committee Meeting to ensure that the
proposals have been formulated keeping in view the programme guidelines. The
proposals of the State are then put up before the inter-ministerial Empowered
Committee chaired by Secretary (RD) in the Ministry of Rural Development, for

its consideration.

The State Government of Rajasthan has submitted the proposal for construction of
1,406 road works covering a length of 4,102 kms. with value of proposal amounting
to ¥ 1,702 Crore. The proposal was scrutinised by NRRDA and discussed in Pre-
Empowered Committee Meeting held on 28.11.2014. The issues to be complied with
were communicated to the State including the advice to stagger the proposal in
batches. The compliance of the issues raised has not been furnished by the State.

Strengthening of MGNREGA

1679. KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether Government is planning to upgrade the job schemes with new skill
drive in order to achieve the strengthening of the Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA); and

(b) if so, the details thercof?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) Yes, Sir. The Ministry has formulated
a Project for providing Livelihoods in Full Employment for skilling the unskilled
workers working in the Mahatma Gandhi National Rural Employment Guarantee
Scheme. The project has been formulated in consultation with Deen Dayal Upadhaya
Grameen Kaushalya Yojana (DDU-GKY) and National Rural Livelihood Mission
(NRLM). The Project aims at promoting self reliance and improving the skill base
of the MGNREGA workers, and thereby improving the livelihood of the workers,
so that they can move from current status of partial employment to full employment
status. States have been asked to prepare the plans. The implementation is likely to
be started in the mid of July.

Funds to Maharashtra for Rural Development Schemes

+1680. SHRI RAMDAS ATHAWALE : Will the Minister of RURAL
DEVELOPMENT be pleased to state :

(a) the details of funds allocated to the districts of Maharashtra under various
rural development schemes till date during the last three years as on date, scheme-

wise; and

(b) the details of funds allocated to the non-Governmental organizations,
particularly working in the backward and tribal arcas of the State and the details
of funds utilized by them, scheme-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) The district-wise central allocation of funds
for last three years under Indira Awaas Yojana is given in Statement-I (See below).
Under Mahatma Gandhi National Rural Employment Guarantee Act, National Rural
Livelihoods Mission, Pradhan Mantri Gram Sadak Yojana and National Social
Assistance Programme, central funds are allocated/released to the State Governments.

(b) The Mahatma Gandhi National Rural Employment Guarantee Act, under
the Cluster Facilitation Teams (CFT) project, provides assistance of Civil Society
Organizations (CSOs) identified by the State Government. The assistance of the
resource persons under the CFT project is released to the State Governments for
further releasing to the CSOs. T 2,89,33,323/- has been transferred to Maharashtra
Government. Mahila Kisan Sashaktikaran Pariyojana (MKSP) was announced in the
budget of 2010-11 as a sub “component of the National Rural Livelihoods Mission
(NRLM). State Governments, Panchayati Raj Institutions and Semi Government
Organizations at the State and National level may pose projects under MKSP.

TOriginal notice of the question was received in Hindi.



